IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :29-07-2024

Date : 29.07.2024

ABLAPL ARUN (Se
| 163219/ [29.07.2 |- e Order Dtd. 2024-07- at
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7290/2 No-
024 7
(Se
63228/ (29.07. 3?2532 M.R. Order Dtd. 2024-07- at
2024  |024 ROUTRAY |~ 25 No-
024
7)
(Se
BLAPL-
63229/ 129.07. Order Dtd. 2024-07- at
2024 024 7196/2 |G SAHOO [C. 5 No-
024
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BLAPL- |SATYA (Se
63231/ |29.07. Order Dtd. 2024-07- |BAIL- |at
2024|024 7137/2 PRIYA —C. 25 2 No-
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11)
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63232/ 129.07. Order Dtd. 2024-07- at
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11)
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63233/ 29.07. 3?25?2 HA . Order Dtd. 2024-07- at
2024 024 024 SANKAR : 25 No-
RAY 11)
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63234/ [29.07.2 |- s . ESURT Order Dtd. 2024-07- at
2024 (024 348/20 IMOHANTY |~*° |C° 26 No-
24 11)
ABLAPL (Se
63235/ 129.07.2 |- AK JATI I ;gURT Order Dtd. 2024-07- at
2024 1024 7308/2 s 25 No-
024 11)
ABLAPL (Se
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DR. (Se
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63238/ (29.07.2 |12 20" |0 it o o no. Order Dtd. 2024-07 at
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024 9)
ABLAPL (Se
63242/ 129.07.2 |- G. EgURg Order Dtd. 2024-08- at
2024 024 7260/2 |SAHOO oo © o6 No-
024 9)
ABLAPL (Se
63243/ 129.07.2 |- P.K. ESURg Order Dtd. 2024-07- |BAIL- lat
2024 024 7248/2 MOHANTY OL].D 25 2 No-
024 8)
ABLAPL (Se
63245/ 29.07.2 |- M.K. ;gURg Order Dtd. 2024-07- |BAIL- |at
2024 024 7285/2 |SWAIN AR PE 2 No-
024 7
ABLAPL (Se
63246/ 129.07.2 |- B. ESURg Order Dtd. 2024-07- |BAIL- lat
2024 024 7253/2 |SWAIN AR PE 2 No-
024 8)
ABLAPL (Se
63248/ 29.07.2 |- M.R. ESURg Order Dtd. 2024-06- at
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024 8)
ABLAPL (Se
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ABLAPL (Se
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2024 024 6135/2 |aN AR S No-
024 4)
ABLAPL (Se
63254/ 129.07.2 |- A.K. ESURg Order Dtd. 2024-07- |BAIL- |at
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ABLAPL (Se
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ABLAPL (Se
63257/ 29.07.2 |- v oas ;gURg Order Dtd. 2024-06- |BAIL- |at
2024 024 6259/2 |1 ASSLPE 1 No-
024 2)
ABLAPL (Se
63258/ 129.07.2 |- v as EgURg Order Dtd. 2024-06- |BAIL- |at
2024 024 6260/2 [ ARSI PE 2 No-
024 11)
ABLAPL (Se
63259/ 129.07.2 |- s. ESURg Order Dtd. 2024-07- |BAIL- lat
2024 024 7265/2 |SAMAL AR PE 2 No-
024 8)
ABLAPL (Se
63260/ 29.07.2 |- J.P. ESURg Order Dtd. 2024-06- at
2024 024 6168/2 [KAR oo 2|2 No-
024 8)
ABLAPL (Se
63261/ 129.07.2 |- s. ESURg Order Dtd. 2024-06- |BAIL- |at
2024 024 6170/2 |KANUNGO AR P 2 No-
024 12)
ABLAPL (Se
63262/ (29.07.2 |- ¢ oas EgURg Order Dtd. 2024-06- at
2024 024 6456/2 |1° o2 s No-
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ABLAPL (Se
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024 12)
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2024 024 13924/ |, NO. 2 ¢ 2 No-
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63266/ (29.07. P.K. Order Dtd. 2024-07- at
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024 OLD MISC 5)
CRLMC- COURT criMr | ‘5@
63267/ 29.07. B.M. Order Dtd. 2024-07- at
2024 024 827/20 |payt NO. 2 1o, NAL oo
24 OLD MISC 2)
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2024 024 - SAGAR NO. 2 o5 at
7254/2 |SWAIN OLD No-
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- ABLAPL (se
og 63282/ [29.07.2 |- RK ESURg Order Dtd. 2024-07- at
2024 024 7306/2 MALLICK OL]'D 25 No-
024 4)

B CRLMC- COURT crIMI | (€
63284/ |29.07. M.K. Order Dtd. 2024-07- at
5915024 024 100/20 oyt NO. 2 1o, NAL oo
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BLAPL- COURT (Se
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ABLAPL (Se
63296/ (29.07.2 |- H.K. . ESURT Order Dtd. 2024-07- |BAIL- |at
2024 1024 15347/ |DAS Rl e 26 1 No-
2023 2)
ABLAPL (Se
63299/ |29.07.2 |- 5.K. - ESURT Order Dtd. 2024-07- |BAIL- |at
2024 024 15347/ BRAHMA Rl e 26 1 No-
2023 2)
ABLAPL (Se
63300/ 29.07.2 |- BIJAY COURT |y der Dtd. 2024-07- at
2024 024 7283/2 [FUMAR — [C.O. NO. 25 No-
054 BEHERA 11 2
ABLAPL (Se
63302/ [29.07.2 |- ﬁéﬂ;g . ;gURT Order Dtd. 2024-07- at
2024 1024 7247/2 |10 Rl e 25 No-
024 2)
ABLAPL (Se
63304/ [29.07.2 |- P.N. - ;gURT Order Dtd. 2024-07- |BAIL- |at
2024 024 15508/ |JENA R o 26 2 No-
2023 8)
BLAPL- COURT (Se
63306/ [29.07.2 |, 'c; " |SUVENDU | o Order Dtd. 2024-07- at
2024 1024 BARIK : : 25 No-
024 11
8)
ABLAPL (Se
63307/ [29.07.2 |- M. . ;gURT Order Dtd. 2024-07- |[BAIL- lat
2024 024 13718/ |BARAL Rl e 26 2 No-
2023 12)
BLAPL- COURT (Se
63309/ |29.07. Order Dtd. 2024-07- |BAIL- |at
5996/2 |PC DAS |C.O. |NO.
2024 024 25 2 No-
024 11
8)
BLAPT,~ COURT (Se
63310/ (29.07.2 |70 > D. K. o Order Dtd. 2024-07- |BAIL- |at
2024 024 MALLICK : 25 1 No-
024 11
2)
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2024 |024 - NO. 26 1 at
15329/ 11 No-
2023 2)
BLAPL- COURT (Se
63314/ |29.07. 6701 /2 S NO Order Dtd. 2024-07- |BAIL- |at
2024 (024 MOHANTY : 26 1 No-
023 11
2)
BLAPL- COURT (Se
63316/ (29.07.2 | . " [s.C. o Order Dtd. 2024-07- |BAIL- lat
2024 024 DASH : 26 2 No-
023 11
12)
ABLAPL (Se
63317/ 129.07.2 |- iiﬁiiﬁH ;gURT Order Dtd. 2024-07- at
2024 (024 7310/2 ¢ 1 25 No-
024 12)
BLAPL- COURT (Se
63320/ 129.07. 11228/ B.R. NO Order Dtd. 2024-07- |BAIL- |at
2024 024 2055 | |DALAT 1 26 2 No-
7)
BLAPL- COURT (Se
63322/ (29.07.2 | /g2 |9.R. o Order Dtd. 2024-07- |BAIL- lat
2024  |024 DAS : 26 2 No-
2023 11
11)
ABLAPL (Se
63327/ 29.07.2 |- R. K. ESURT Order Dtd. 2024-07- at
2024 024 7296/2 |DEHURY o 25 No-
024 11)
BLAPL- [BINDU COURT (Se
63332/ [29.07. Order Dtd. 2024-07- at
sona . [55a 7141/2 |SAGAR NO. oe e
024 SWATN 11
11)
BLAPL- COURT (Se
63334/ [29.07.2 S50 0 |H. K. o Order Dtd. 2024-07- |BAIL- lat
2024 (024 PATRA : 25 1 No-
024 11
2)
BLAPL- COURT (Se
63336/ [29.07.2 |00 M. R. o Order Dtd. 2024-07- at
2024 (024 BARIK : 25 No-
024 11
2)
ABLAPL (Se
63338/ 29.07.2 |- SARAT ;gURT Order Dtd. 2024-07- at
2024 (024 7286/2 |DASH 0 25 No-
024 2)
WP (C) - COURT wriT | (5€
63340/ |29.07. H.S. Order Dtd. 2024-07- at
2024 521 14731/ |2 NO. o BRANC |°°
2024 11 H-3 o
12)
ABLAPL (Se
63343/ 29.07.2 |- SARAT ;gURT Order Dtd. 2024-07- at
2024 024 7291/2 |DASH 11' 25 No-
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ABLAPL (Se
63345/ 29.07.2 |- SARAT ESURT Order Dtd. 2024-07- at
2024 024 7131/2 |DASH 11' 23 No-
024 12)
ABLAPL (Se
63349/ 129.07.2 |- SARAT ;gURT Order Dtd. 2024-07- at
2024 024 7295/2 |DASH 0 s No-
024 12)
ABLAPL (Se
63353/ 129.07.2 |- RK ESURT Order Dtd. 2024-07- |BAIL- |at
2024 024 7235/2 [MALLICK 11' 25 2 No-
024 11)
ABLAPL (Se
63355/ 129.07.2 |- ?ATTANA ESURT Order Dtd. 2024-07- at
2024 024 7202/2 | 1% 0 s No-
024 11)
ABLAPL (Se
63356/ |29.07.2 |- o TENA ESURT Order Dtd. 2024-07- at
2024 024 7214/2 0 s No-
024 11)
ABLAPL COURT (Se
63357/ 129.07. - SARAT NO Order Dtd. 2024-07- |BAIL- |at
2024 024 7284/2 |DASH 0 s 2 No-
024 7
ABLAPL (Se
63358/ (29.07.2 |- B ESURT Order Dtd. 2024-07- |BAIL- |at
2024 024 7241/2 MISHRA 0 s 2 No-
024 8)
ABLAPL (Se
63359/ 129.07.2 |- SARAT ;gURT Order Dtd. 2024-07- at
2024 024 7293/2 |DASH o s No-
024 8)
ABLAPL (Se
63361/ [29.07.2 |- s ESURg Order Dtd. 2024-07- at
2024 024 3853/2 |BEHERA o es No-
024 8)
ABLAPL (Se
63362/ 129.07.2 |- MK ;gURg Order Dtd. 2024-07- at
2024 024 7221/2 |SWAIN ARSI PE No-
024 8)
ABLAPL (Se
63363/ 29.07.2 |- SARAT ESURg Order Dtd. 2024-07- at
2024 024 7270/2 |DASH OL]'D 25 No-
024 8)
ABLAPL (Se
63364/ (29.07.2 |- S ;gURg Order Dtd. 2024-07- at
2024 024 7211/2 ASSLPE No-
024 8)
63365/ |29.07.2 [FBLAPL |JYOTISH COURT | Ger Dtd. 2024-06- (Se
2024 024 - RANJAN NO. 2 18 at
5765/2 |DAS OLD No-




[ 024 8)
T ABLAPL (se
oo 63366/ 29.07.2 |- MR ;gURg Order Dtd. 2024-07- |BAIL- |at
2024 (024 7230/2 |SAHOO op 25 2 No-
024 10)
__' ABLAPL (Se
10 (63367/ [29.07.2 |- S1BA COURT lorder Dtd. 2024-07- at
PRASAD NO. 2
0 2024 024 7243/2 |00 orp |25 No-
024 10)
T ABLAPL (se
10 63368/ 29.07.2 |- MR EgURg Order Dtd. 2024-07- at
1 12024 024 7237/2 |SAHOO op P25 No-
024 10)
- ABLAPL (se
10 [63369/ 129.07.2 |- S ESURg Order Dtd. 2024-07- |BAIL- lat
2 2024 |024 7196/2 on |25 2 No-
024 9)
[ ABLAPL (Se
10 63370/ 129.07.2 |- SIBA COURT | Ger Dtd. 2024-07- |BAIL- |at
3 2024|024 7262/2 |[ERASAD NG. 2 )5 2 No-
050 SAHOO OLD 5
__' WRIT
BRANC |(Se
10 63371/ [29.07.2 [TELC)=lp k. COURT |order ptd. 2024-07- |2 at
1 ooza . 524 10655/ | - ¢ NO. 2 | ¢ (DIVI |No-
2023 OLD SION 110
BENCH |)
_2)
__' ABLAPL (Se
10 163372/ |29.07.2 |- B. N. ;gURg Order Dtd. 2024-07- |BAIL- |at
5 2024 024 7251/2 |SAHU op P25 2 No-
024 7)
- ABLAPL (se
10 63373/ 129.07.2 |- SANTOSH COURT | Ger Dtd. 2024-07- |BAIL- |at
6 2024 |024 7281 /2 FUMAR NO. 2 g 2 No-
054 MAHANTY OLD 1)
__' ABLAPL (Se
10 63374/ |29.07.2 |- M. EgURg Order Dtd. 2024-07- |BAIL- |at
7 2024 024 7278/2 |BARAL orp |25 2 No-
024 11)
- ABLAPL (se
10 63375/ |29.07.2 |- A. K. ESURg Order Dtd. 2024-07- at
8 12024 024 7288/2 BEHERA OLb 25 No-
024 11)
__— ABLAPL (Se
10 63376/ 129.07.2 |- gEINIBA ;gURg Order Dtd. 2024-06- at
9 2024 024 6064/2 . 20 No-
024 MOHANTY OLD )
[ WP (C) - |MANASH COURT oo [wRIT [(se
él 28227/ 32407' 22729/ |RANJAN NO. 2 ggder Ptd. 2024-07- |ppanc lat
2022  |NAYAK OLD H No-




(DIVI (121
STON )
BENCH
-3)
(Se
63378/ [29.07.2 [PLAPL~ |JADUNAT COURT | Ger Dtd. 2024-07- at
ool 7163/2 |H No. 2 |oF No-
024 PRADHAN OLD 121
)
(Se
ABLAPL
63380/ [29.07.2 |- SADUNAT FOUR? lorder pra. 2024-07- o
2024 024 7280/2 | oo 2 j2s e
024
)
(Se
ABLAPL
63381/ [29.07.2 |- SADUNAT FoUR” lorder ptd. 2024-07- o
2024 024 7279/2 |3 oo AR PE e
024
)
(Se
BLAPL- |AMLAN COURT at
28222/ 53407. o136/ |SHAKTT N ggder Dtd. 2024-07- 2
024 PAUL OLD 121
)
(Se
63383/ (29.07. ?ségg; N.CH. COURT |Order Dtd. 2024-08- EE_
2024|024 Soaa’! |sTNEA NO. 7 |29 e
)
(Se
63384/ [29.07. ?Ség;; N.CH. COURT |Order Dtd. 2024-08- 2
2024|024 Sona | |STNHA NO. 7 |29 e
)
ABLAPL (Se
63385/ (29.07.2 |- SRIKANT COURT | der Dtd. 2024-07- |BAIL- |at
2024  |024 5907/2 [KUMAR NO. 2 13 1 No-
024 BARTK OLD 2)
_ (Se
63387/ (29.07. ?Ségi/ p. ESURg Order Dtd. 2024-07- at
2024 024 Sons ) [BEHERA oo 2 126 i?_
CRLMP- |ASHOK COURT WRIT (Se
58229/ 53407' 682/20 |KUMAR NO. 2 ggder btd. 2024-07-|peanc ;t_
24 SAHOO OLD H-7 ©
44)
ABLAPL (Se
63390/ 29.07.2 |- M.R. COURT |Order Dtd. 2023-02- |BAIL- |at
2024 024 1197/2 | ROUTRAY NO. 2 |08 2 No-
023 12)
63391/ [29.07. BLAPL- |BIKRAM COURT |Order Dtd. 2024-07- BAIL- (Se
2024|024 10057/ [KESHARI NO. 2 |26 2 at




2023  |BAL No-
7)
N BLAPL- |G (Se
12 163392/ |29.07. 13255/ JAYSHIN, c COURT |Order Dtd. 2024-07- |BAIL- |at
2 2024 |024 Y- Ino. 2 26 2 No-
2023 |
9)
T ABLAPL (se
12 163393/ |29.07.2 |- COURT |Order Dtd. 2024-07- |BAIL- |at
3 2024 024 723872 |5 BARIK [C.O0- Iyg o |25 2 No-
024 7)
N BLAPL- |TUKUNA (Se
12 163394/ [29.07. COURT |0Order Dtd. 2024-07- |BAIL- |at
4 2024|024 13396/ [KUMAR = 1C.0. \n "5 |26 1 No-
2023  |MISHRA : 5
[ (Se
BLAPI,—
12 63395/ (29.07.2 |, oo A.K. . COURT |Order Dtd. 2024-08- |BAIL- |at
5 2024 024 MOHANTY |~°°° INO. 5 |02 1 No-
2023
3)
- CRLA- CRIMI |(Se
12 63396/ 29.07.2 |75, |S.N. . COURT |Order Dtd. 9999-12- |NAL  |at
6 2024 024 GAYA 2 lNo. 5 31 APPEA |No-
20
L 10)
__' ~ CRIMI |(Se
1263397/ [29.07.2 |5 . c o, oUFT lorder Drd. 9999-12- NAL fat
7 12024 024 SAHOO : : 31 APPEA |No-
16 10
L 4)
N CMAPT,- COURT (Se
12 63398/ (29.07.2 | .0 |S.P. . o Order Dtd. 2024-07- [M.J.C lat
8 2024 024 SAHOO : : 26 No-
22 10
2)
N BLAPT- COURT (Se
12 163399/ |29.07. Order Dtd. 2024-07- at
6128/2 |[R SAHOO |C.0. |NO.
9 2024 024 25 No-
024 10
2)
N BLAPL- COURT (Se
13 63400/ [29.07.2 | /o H. K. . o Order Dtd. 2024-07- at
0 2024 024 PATRA : : 25 No-
024 10
2)
N BLAPT,- COURT (Se
1363401/ [29.07.2 | oo/ P K. . . Order Dtd. 2024-07- at
1 2024 024 BEHERA : : 25 No-
024 10
2)
N BLAPL- |JADUNAT COURT (Se
13163402/ [29.07. Order Dtd. 2024-07- |BAIL- |at
2 2024 024 4421/2 H €.0. No. s 2 No-
024 PRADHAN 10
10)
- ABLAPL (Se
1363404/ |29.07.2 |- ALK ;gURT Order Dtd. 2024-07- at
3 2024 024 7236/2 |BEHERA Sy 25 No-
024 10)
113 [63405/ [29.07.2 [aBLAPL [a. K.  [c.0. [COURT |order Dtd. 2024-07- [(se




12024

024 - BEHERA NO. 25 at
7233/2 10 No-
024 10)
ABLAPL (Se
63406/ 29.07.2 |- B. R. EgURT Order Dtd. 2024-07- at
2024 024 7234/2 |DALAT S FE No-
024 10)
ABLAPL (Se
63407/ 129.07.2 |- i;iéAD ESURT Order Dtd. 2024-07- at
2024 024 7218/2 |C 10200 SNFE No-
024 10)
ABLAPL (Se
63408/ 29.07.2 |- H. K. ;gURT Order Dtd. 2024-07- at
2024 024 7220/2 |PATRA S FE No-
024 10)
CRLMP- COURT WwrIT | °©
63409/ [29.07.2 300 18,5 . MAL o Order Dtd. 2024-07- [ph ®  lat
2024 024 LICK © 2s No-
24 10 H-6
24)
ABLAPL (Se
63410/ 129.07. - H. K. ESURT Order Dtd. 2024-07- at
2024 024 7208/2 |PATRA o0 s No-
024 24)
ABLAPL (Se
63411/ |29.07.2 |- iéOUDHU ESURT Order Dtd. 2024-07- |BAIL- |at
2024 024 7226/2 |0 0 s 2 No-
024 11)
ABLAPL (Se
63412/ 29.07.2 |- gﬁOUDHU ;gURT Order Dtd. 2024-07- at
2024 024 7224/2 |8 O No-
024 11)
ABLAPL (Se
63413/ 29.07.2 |- iﬁoupHU ;gURT Order Dtd. 2024-07- at
2024 024 7194/2 |°) o s No-
024 11)
ABLAPL (Se
63414/ 29.07.2 |- gﬁOUDHU ;gURT Order Dtd. 2024-07- |BAIL- lat
2024 024 7228/2 |8 o es 1 No-
024 1)
(Se
63415/ (29.07. 22?532 oK DS COURT |Order Dtd. 2024-07- at
2024 024 NO. 5 |26 No-
024
1)
(Se
63416/ 29.07. ig?g?z ¢ DAs COURT |Order Dtd. 2024-07- at
2024 024 NO. 5 |26 No-
024
1)
BLAPL- (Se
63417/ [29.07.2 |30 | o COURT |Order Dtd. 2024-07- |BAIL- |at
2024 024 oo NO. 5 |26 2 No-

9)




ABLAPL (Se
63418/ 129.07. - SARAT COURT |Order Dtd. 2024-07- |BAIL- |at
2024 024 7227/2 |DASH NO. 5 |25 1 No-
024 6)
(Se
BLAPL-
63419/ 29.07. COURT |Order Dtd. 2024-07- at
2024|024 6028/2 1M NAYRK NO. 5 26 No-
024
6)
ABLAPL (Se
63420/ |29.07. - SARAT COURT |Order Dtd. 2024-07- at
2024 024 7229/2 |DASH NO. 5 |25 No-
024 6)
ABLAPL |SANJIB (Se
63422/ 129.07. - KUMAR COURT |Order Dtd. 2024-07- at
2024 1024 7195/2 |BHANJAD NO. 5 |25 No-
024 EO 6)
ABLAPL |SANJIB (Se
63423/ 129.07.2 |- KUMAR COURT |0rder Dtd. 2024-07- [BAIL- |at
2024 024 7193/2 |BHANJAD NO. 5 |25 1 No-
024 EO 4)
CRLMA- COURT (Se
63428/ (29.07.2 |¢27 A K o Order Dtd. 2024-08- |BAIL- lat
2024 024 MISHRA : 02 1 No-
4 15
5)
CRLMC- |S COURT criMr | (5€
58329/ 52407. 1128,2 |paTTANA o, ggder Dtd. 2024-04- |7 ZE-
024 K 15 MIsc |}
CRLREV COURT CRIMI |(Se
63430/ |29.07. - PN NO Order Dtd. 2024-07- |NAL at
2024 024 260/20 |NAYAK 5 26 REVIS |[No-
24 TON 1)
CRLREV CRIMI |(Se
63431/ [29.07.2 |- iﬁASANJ EgURT Order Dtd. 2024-07- [NAL lat
2024 1024 502/20 : 26 REVIS |No-
o BEHERA 15 ron sy
ABLAPL (Se
63432/ 129.07.2 |- BALARAM EgURT Order Dtd. 2024-07- at
2024 024 7271/2 |SINGH 5 25 No-
024 5)
ABLAPL (Se
63433/ 129.07.2 |- BALARAM ESURT Order Dtd. 2024-07- at
2024 024 7267/2 |SINGH 15' 25 No-
024 5)
CONTC- COURT (Se
63434/ |29.07.2 |-~ |D. PRADH o, 5 |order Dtd. 2024-07- |CONTE |at
2024 024 091 AN orp 124 MPT  [No-
5)
63435/ [29.07.2 ["PPRFR lamian FOUR lorder ptd. 2024-07- (8e
2024 024 7287/ |MOHANTY op |25 e




[ 024 5)

[ ABLAPL COURT (se

16 163436/ (29.07.2 |- BALARAM N, 5 |order Dtd. 2024-07- |BAIL- |at

0 |2024 |024 7301/2 |SINGH oLh 25 2 No-

024 9)

ABLAPL COURT (Se

16 (63437/ (29.07. - BALARAM NO. 2 Order Dtd. 2024-07- at

1 2024 |024 7297/2 |SINGH oLh 25 No-

024 9)

ABLAPL COURT (se

16 63438/ (29.07. - BALARAM NO. 2 Order Dtd. 2024-07- at

2 (2024 024 7299/2 |SINGH OL]-D 25 No-

024 9)

[ ABLAPL (se

16 163439/ (29.07.2 |- iiﬁiﬂ; ESURg Order Dtd. 2024-07- at

3 2024 024 7209/2 |0 onm 25 No-

024 9)

R ABLAPL COURT (Se

16 (63440/ [29.07.2 |- BALARAM N, o (Order Dtd. 2024-07- [BAIL- |at

4 2024 024 7232/2 |SINGH oLh 25 2 No-

024 7)

ABLAPL COURT (se

16 63441/ (29.07.2 |- BALARAM No. 5 |order Dtd. 2024-07- at

5 2024 024 7205/2 |SINGH o 25 No-

024 7)

ABLAPL COURT (Se

16 163443/ (29.07.2 |- BALARAM N o |Order Dtd. 2024-07- at

6 2024 |024 7204/2 |STINGH onm 25 No-

024 7)

_' ABLAPL |JAYANTA COURT (Se

16 63444/ (29.07.2 |- KUMAR N, 5 |order Dtd. 2024-07- at

7 12024 024 7242/2 |KHANDAY onm 25 No-

024 ATRAY 7)

N BLAPL- |PARTHA COURT (Se

16 63445/ (29.07. Order Dtd. 2024-07- |BATIL- |at

s 1osa . 52 6771/2 |SARATHT No. 2 |T¢ . e

024 DAS OLD 2‘;

[ ABLAPL (Se

16 63446/ 29.07.2 |- giigix ESURg Order Dtd. 2024-07- |BAIL- |at

9 |2024 024 6851/2 | > ¢ oLh 16 2 No-

024 11)

B RPFAM- COURT r1rsT | (°€

1763451/ [29.07.2 [J.° ' INIRANJA No. 5 |order Dtd. 2024-07- | 0 lat

0 |2024 |024 N PANDA : 25 No-
23 OLD L

5)

- CMP- COURT wriT | (5€

17 28324/ 32407. 1668/2 |T. BAG NO. 2 ggder Dtd. 2024-07- BRANC ;t_

017 OLD H-6 ©

25)

17 [63456/ [29.07.2 lcmp-  G. COURT |Order Dtd. 2024-07- |WRIT |(Se

2 (2024 024 1668/2 |SUNDARA NO. 2 |25 BRANC |at




017 OLD H-6  |No-
25)
_' ABLAPL (se
17 163458/ [29.07.2 |- gﬁﬁ%ﬁi . EgURg Order Dtd. 2024-07- at
3 |2024 024 7349/2 |00 o 28 No-
024 25)
- CMP-  |SHAKUNT COURT wriT | (5
4117 2‘3329/ (2)22107‘ 686/20 |ALA C. NO. 2 ggder Ptd. 2024-07-|peane ;E_
24 JENA OLD H-4
37)
- WP (C) - COURT wriT | (°€
17 |63460/ [29.07. s.c. Order Dtd. 2022-06- at
5 |losa 524 14922/ oo - |c.0. [NO. 2 T BRANC |2°
2022 OLD H-7
18)
- WP (C)- |B.R COURT wriT | (5€
(137 28322/ 521‘107‘ 7717/2 |SENAPAT |C. NO. 2 ggder Ptd. 2024-07- |peane EE_
024 I OLD H-3
13)
- WP (C) - COURT wriT | (5
1763464/ (29.07.2 |12 00 [P.K. . N, 5 |Order Dtd. 2024-07- |1 lat
7 |2024 024 024 LENKA on 25 no3  |No-
13)
- BLAPL- COURT (Se
17 |63466/ |29.07. 5806/2 MR c NO Order Dtd. 2024-07- at
8 |2024 |024 ROUTRAY |~ ° . 26 No-
024 11
13)
N BLAPL- COURT (Se
1763467/ (29.07.2 | )27 MR . o Order Dtd. 2024-07- at
9 [2024 024 ROUTRAY |~ ° : 26 No-
024 11
13)
N LAA- COURT FIRST | (o€
18 (63470/ |29.07. 66/201 B.K.PAR c NO Order Dtd. 2024-07- APPEA at
0 |2024 |024 DHT : : 26 No-
9 11 L
5)
N LAA- COURT FIRST | (o€
18 63471/ (29.07.2 |00 M.K.PAN | o Order Dtd. 2024-07- | = 0 lat
1 2024 024 DA : : 26 No-
9 11 L
5)
N CRLMC- COURT criMI | (°€
18 63472/ 129.07. Order Dtd. 2024-07- at
5 |2024a 024 1590/2 B DAS C. NO. 04 NAL No-
024 11 MISC )]
N LAA- COURT FIRsT | (o€
18 |63473/ (29.07. 66/201 M.K.PAN c NO Order Dtd. 2024-07- APPEA at
3 2024 024 DA : : 26 No-
9 11 L
5)
N CRLMC- COURT crimr | (°€
18 63474/ |29.07. M K Order Dtd. 2024-07- at
4 |2024 024 2019/2 oAyt C.0. NO. 24 NAL oo
024 11 MISC |
118 [63476/ [29.07.2 [criMc- R K [c.0. [COURT |order Dtd. 2024-07- |[CRIMI |(Se




12024

024 1970/2 [BARIK NO. 24 NAL  |at
024 11 MISC  No-
5)
CRLMC- COURT criM | (5€
63479/ |29.07. 2008/2 S S NO Order Dtd. 2024-07- NAL at
2024 024 024 PASAYAT . 24 M1oc T?—
CRLMC- COURT crImI |'5©
63481/ |29.07.2 |70 |3 D . Order Dtd. 2024-07- |- o" lat
2024 024 024 MUDULT - 24 Mooc ET—
CRLMC- COURT criM | (5€
63482/ |29.07. 1942 /2 MAGA NO Order Dtd. 2024-07- NAL at
2024 024 024 BEHERA 0 24 . E?_
CRLMC- COURT crIMI | (5
63485/ (29.07.2 | "7 |AMLAN o Order Dtd. 2024-07- |- lat
2024 024 054 MOHANTY . 24 S gﬁ—
CRLMC- |PRASANJ COURT criMr | (5€
63487/ 129.07. Order Dtd. 2024-07- at
2001|524 1495/2 |IT NO. o NAL 2
024 BEHERA 11 MISC |3
CRLMC- COURT crimr | (5S¢
63488/ |29.07.2 |7 000 M K . Order Dtd. 2024-07- |- =" lat
2024 024 024 MOHANTY 1 24 i $$—
CRLMC- |ARUN COURT crimr | (°€
gggzz/ 32407. 20522 |KUMAR o, gzder Dtd. 2024-07- |7 ;2_
024 JATT 11 MISC )}
CRLMC- COURT criMT | (°€
63494/ 29.07. K N Order Dtd. 2024-07- at
2024 024 2052/2 |5a100 NO. 24 NAL oo
024 11 MISC 1?
ABLAPL (Se
63495/ (29.07.2 |- P K ;gURT Order Dtd. 2024-07- |BAIL- |at
2024 024 14695/ |MISHRA o 26 1 No-
2023 5)
ABLAPL (Se
63496/ 29.07.2 |- P K ;gURT Order Dtd. 2024-07- |BAIL- |at
2024 024 14695/ |MISHRA 5 26 1 No-
2023 5)
ABLAPL (Se
63498/ (29.07.2 |- gﬁiﬂgiA ESURT Order Dtd. 2024-07- |BAIL- |at
2024 024 14243/ | S0 5 26 2 No-
2023 8)
CRLMC- COURT crimr | (°©
58229/ 32407. Tee0,2 |5 o kAR o, gzder Dtd. 2024-07- |- EE—
024 11 MISC

4)




(Se

63501/ 29.07. ?22??; J R EgURT Order Dtd. 2024-07- |BAIL- |at
2024  |024 NAYAK : 26 1 No-
2023 11
6)
ABLAPL (Se
63505/ 29.07.2 |- RR ;gURg Order Dtd. 2024-07- at
2024 (024 6767/2 [NAYAK orp |25 No-
024 6)
ABLAPL COURT (Se
63506/ 129.07.2 |- PRADIPT NG, o lorder Dtd. 2024-07- [BAIL- |at
2024 024 1830/2 |A BEURA OLb 25 1 No-
024 3)
CRLA- |MANOJ COURT (Se
63512/ 129.07. Order Dtd. 2024-07- at
oo |60 711/20 |[KUMAR NO. e e
24 MOHANTY 15 5
ABLAPL (Se
63520/ [29.07.2 |- HK COURT |Order Dtd. 2024-07- at
2024 (024 4950/2 |PATRA NO. 2 |26 No-
024 3)
ABLAPL (Se
63522/ 129.07. - S.K. COURT |Order Dtd. 2024-07- at
2024 (024 7244/2 |SAMAL NO. 2 25 No-
024 3)
ABLAPL (Se
63539/ (29.07.2 |- A. SRI EgURg Order Dtd. 2024-07- |BAIL- |at
2024 (024 14659/ (CHANDAN orn |22 1 No-
2023 5)
BLAPL- |UMESH COURT (Se
63542/ 129.07. Order Dtd. 2024-07- |BAIL- |at
soaa . lo2a 6972/2 |CHANDRA No. 2 |o% 5 e
024 DORA OLD ©
11)
BLAPL- COURT (Se
63553/ [29.07.2 )¢5 |SUVENDU vo. o, lorder Dtd. 2024-07- at
2024 (024 BARIK . 25 No-
024 OLD
11)
BLAPL- |JADUNAT COURT (Se
63555/ 129.07. Order Dtd. 2024-07- at
2024 (024 6128/2 |H NO. 2 g No-
024 PRADHAN OLD 1?)
ABLAPL (Se
63557/ 129.07.2 |- gADUNAT ESURg Order Dtd. 2024-07- at
2024 (024 7277/2 : 26 No-
054 PRADHAN OLD e
CONTC- CHIEF (Se
63560/ [29.07.2 |[c o7 |N. JUSTT |Order Dtd. 2024-07- |CONTE |at
2024 (024 073 MALLICK CE'S |26 MPT  |No-
COURT 4)
CONTC- |B.K. CHIEF (Se
28221/ 32407. 6692/2 |MOHARAN JUSTT ggder Dtd. 2024-07 ;ggTE ot
021 A CE'S No-




[ [COURT 3)

- CONTC— CHIEF (se

2163562/ [29.07.2 |00 [B.K. . JUSTI |Order Dtd. 2024-07- |CONTE |at

1 |2024 |024 o ROUTRAY |~° CE'S |26 MPT  |No-

COURT 1)

- — CHIEF (se

21163564/ |29.07. 1100/2 H.K. c JUSTI |Order Dtd. 2024-07- |CONTE |at

2 2024 024 ole MOHANTA |~° CE'S |26 MPT  |No-

COURT 3)

— CHIEF (Se

21163565/ |29.07. 752 /20 B.K. c JUSTI |Order Dtd. 2024-07- |CONTE |at

3 |2024 024 0 ROUTRAY |~° CE'S |26 MPT  |No-

COURT 2)

B CONTC- COURT (Se

2163566/ (29.07.2 |[7oo7 M.R. . No. 3 |order Dtd. 2024-08- |CONTE |at

4 |2024 024 BARIK : : 02 MPT  |No-
018 OLD

3)

B CONTC- COURT (Se

2163567/ [29.07.2 |/ 0’0 [P. . N, 3 |Order Dtd. 2024-07- |CONTE |at

5 2024 024 NAYAK . . 26 MPT  |No-
20 OLD

5)

N CONTC- COURT (Se

2163568/ [29.07.2 |-gg,o0 |S. . No. 3 |order Dtd. 2024-07- |CONTE |at

6 |2024 |024 NAYAK . . 26 MPT  |No-
19 OLD

5)

B WP (C) - COURT wriT | (5

21163569/ 129072 (DI | pa lc.o. . 3 (Order Ded. 2024-07- U e

2024 OLD H-6

35)

B CONTC- COURT (Se

2163570/ [29.07.2 |/ 0 |S.K. . No. 3 |order Dtd. 2024-07- |CONTE |at

8 [2024 |024 SAHOO . . 26 MPT  |No-
19 OLD

1)

B CRLMC- COURT (Se

2163572/ [29.07.2 | S |T.R. . N 3 |order Dtd. 2024-07- at

9 |2024 |024 074 DAS onm 25 No-

1)

N CONTC- COURT (Se

22163573/ 129.07. 145/20 N.K. c NO. 3 Order Dtd. 2024-07- |CONTE |at

0 [2024 024 ROUT : ‘ 26 MPT  |No-
19 OLD

5)

R CONTC- COURT (Se

2263574/ [29.07.2 |Z o> |S.BUDGA | No. 3 |order Dtd. 2024-07- |CONTE |at

1 2024 |024 TA : . 26 MPT  |[No-
19 OLD

5)

N CONTC- COURT (Se

22163575/ |29.07. 460/20 N.R. c NO. 3 Order Dtd. 2024-07- |CONTE |at

2 12024 (024 PANDA : : 26 MPT  |No-
19 OLD

4)

22163576/ [29.07.2 [conTc- [R.K. - CHIEF |Order Dtd. 2024-07- |CONTE |(Se

3 (2024 024 8153/2 |SAHU ’ JUSTI |26 MPT at




023 CE'S No-

COURT 5)

- CONTC- CHIEF (se

22163577/ 129.07. 1681/2 N. c JUSTI |Order Dtd. 2024-07- |CONTE |at

4 (2024 024 073 MALLICK |~°°° |cE'Ss |26 MPT  |No-

COURT 4)

T ABLAPL (se

22 63578/ 129.07.2 |- i?iﬁgm . ESURT Order Dtd. 2024-07- at

5 2024 024 5375/2 | oo : o 23 No-

024 4)

- — CHIEF (se

22163579/ 129.07. 1679/2 N. c JUSTI |Order Dtd. 2024-07- |CONTE |at

6 |2024 |024 093 MALLICK |~°°° |cE'Ss |26 MPT  |No-

COURT 4)

_' CONTO- CHIEF (Se

2263580/ [29.07.2 |/ oo-0 M. . JUSTI |Order Dtd. 2024-07- |CONTE |at

7 |2024 024 073 MALLICK |~°°° |[cE's |26 MPT  No-

COURT 4)

- ABLAPL CHIEF (se

22 163581/ [29.07.2 |- p . JUSTI |Order Dtd. 2024-07- at

8 2024 |024 5139/2 |BASTIA Y lce's 23 No-

024 COURT 4)

_' CONTO- CHIEF (Se

2263582/ [29.07.2 |[ 5, M. . JUSTI |Order Dtd. 2024-07- |CONTE |at

9 [2024 |024 073 MALLICK |~°°° |cE's |26 MPT  [No-

COURT 4)

B CONTC- CHIEF (se

2363584/ [29.07.2 |/ o2 N. . JUSTI |Order Dtd. 2024-07- |CONTE |at

0 2024 |024 093 MALLICK |~°°° |[cE's |26 MPT  No-

COURT 4)

_' CONTC- CHIEF (Se

2363585/ 29.07.2 |00~ M. . JUSTI |Order Dtd. 2024-07- |CONTE |at

1 |2024 |024 073 MALLICK ~°°° |[CE's |26 MPT  [No-

COURT 4)

N WP (C) - |SAROJ wriT | (5

2363586/ [29.07. COURT |Order Dtd. 9999-12- at

> looaa . loaa 9651/2 [KUMAR  c.0. -0 37 BRANC |°

023 DAS : H-7

44)

_' ~ (Se

2363587/ 129.07. Slﬁsgo s. . COURT |0rder Dtd. 2024-07- [M.J.C |at

3 2024 024 - MOHANTY |~°°° [NO. 1 |26 No-

4)

_' CRIMI |(Se

23 (63588/ |29.07. i{%i’zo S.K. . ESURT Order Dtd. 9999-12- |NAL |at

4 |2024 024 SWATN : : 31 APPEA |No-
16 22

L 4)

- CRIMI |(Se

2363589/ |29.07. g?g%o A.K. . ;gURT Order Dtd. 9999-12- |NAL  |at

5 2024 024 MTSHRA : : 31 APPEA |No-
16 22

L 4)

23 [63590/ [29.07.2 [aBLAPL [Pk [c.0. [COURT |order Dtd. 2024-07- [(se




12024

024 - BARTK NO. 25 at
6952/2 22 No-
024 4)
ABLAPL (Se
63591/ [29.07.2 |- BALARAM |, |COURT |Order Dtd. 2024-03- [BAIL- |at
2024 024 8286/2 |SINGH T INo. 2 |05 1 No-
023 1)
WP (C) - (Se
63592/ 129.07. 17662/ R K c.o COURT |Order Dtd. 2024-07- at
2024 024 MALLICK T INO. 2 126 No-
2024
1)
MADHUSM (Se
63215/ |29.07. ?gégi/ ITA GENE Judgement Dtd. 2024- giigc at
2024 024 004 | MANJART |RAL 06-18 hoa No-
DAS 19)
B CRIMI |(Se
63216/ [29.07. Z???Ol Eiﬁ?égA> GENE Ctive Bries NAL  |at
2024 024 RAL ptire brie APPEA |No-
6 HI
L 4)
WP (C) - |BINAYAK wriT | (°€
63217/ 129.07. GENE Order Dtd. 2024-07- at
o2a . 1524 7481/2 PRASAD o e BRANC [°°_
024 MOHANTY H-8
41)
WP (C) - wriT | (5€
63218/ |29.07.2 |,-,-3" |ASUTOSH |GENE Order Dtd. 2024-07- |1 - lat
2024 024 ROUT RAL 24 No-
2011 H-6
16)
WP (C) - |SANDHYA wriT | (€
63230/ [29.07. GENE Order Dtd. 2024-07- at
021|524 15438/ |RANI . ot BRANC [°°
2024  |PANT H-2 7
WA- SANJAY wriT | (5€
63244/ 129.07. GENE Order Dtd. 2023-12- at
024 lo2a 1822/2 [KUMAR |- s APPEA |7 -
023 BEHERA L 4?
WA- SANJAY wriT | (5€
63247/ 129.07. GENE Order Dtd. 2023-12- at
024 |52 1561/2 [KUMBR > b APPEA |°°
023 BEHERA L 7
WA- SANJAY (Se
63278/ 129.07. GENE Order Dtd. 2024-01- at
2024 024 50/202 KUMAR —|pn 31 No-
4 BEHERA 7
WA~ SANJAY (5e
63293/ |29.07. GENE Order Dtd. 2024-01- at
2024 024 37/202 [KUMAR o0 31 No-
4 BEHERA 7
WA~ SANJAY (Se
63351/ 129.07. GENE Order Dtd. 2024-01- at
2024|024 36/202 |KUMAR oy 31 No-
4 BEHERA

7)




(Se
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